
Act No. XXXV of 1348 
\ [P*~SBD\BY THE DOMINION LEGISLATOBE] I 

(Received the assen4 of e Covernot Gelzeta1 on the 31st August 1848) -- 1 
la Act to enable compa&s to make donations to the Bandhi National ! 

1 \ Memorial Fund ? 
i WHEREAS it is expedient ta mske provision for enabling companies to, 

e Fund.--Any company, ae 

bsociatione of the Co it so to do, by special resolution 
e Company's assets to the Fund 

Fund and administered by, &he 
. F 


